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teachers, grades were reviseq to 550—
900 on 4th January, 1873. Simularly
for principals the gradeg were fur-
ther enhanceq to 1100—1600 with
eftect from 1st January. 1873. As
you know in different sectors of our
hife there 15 a lot of demands for in-
creasing pay Even judges had gone
out 1n procession demanding increas-
ed pay scales What ] have stated in
my substantive statement 15 that the
whole thing can be discussed on &
broad perspective, not by way of ad
hoec revision; that 1s what I have sta-
ted As regards public schools, may
T add tp your observation that I have
studied in an ordmnary government
school and all my sons have studied
in government schools
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SHRI C, N VISVANATHAN (Tiru-
pattur): Not of Janata party, Edu-
cation Minister of India.
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1258 hrs
COMMITEE OF PRIVILEGES
FIFTH REPORT

PROF. SAMAR GUHA: (Conta1):
I beg to present the Fourth Report
(Hind: and English versions) of the
Committee of Privileges.

———

COMMITTEE ON SUBOSDINATE
LEGISLATION

SEvENTH REPORT

SHRI SOMNATH CHATTERJEE
(Jadavpur): [ beg to present the
Seventeenth Report (Hindi and Eng-
hsh versions) of the Committee on
Subordinate Legislation

PETITION RE INCREASE IN PRI-
CES DUE TO BUDGET PROPO-
SALS

SHRIMATI MOHSINA KIDWAI
(Azamgarh)- I beg to present a peti-
tion signed by Shrimat1 Tajdar Babar
and others regarding increase in pri-
ces due to Budget proposals

-
———

ELECTION TO COMMITTEE

CeNTRAL CoMMITTEE OF TUBERCULOSIS
ASSOCIATION OF INDIA

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI RABI
RAY): I beg to move’

“That in pursuance of clause 3
(vi1)(a) of the Ruleg and Regula-
tiony of the Tuberculosis Associa-
tion of India, the members of this
House do proceed to elect, in such
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manner as the Speaker may direct,
two members from among themsel-
ves to sérve as members of the
Central Committee of the Tubercu-
losis Association of India.”

MR. DEPUTY-SPEAKER: The
questions is:

“That in pursuance of clause
8(vii) (a) of the Rules and Regu-
lationg of the Tuberculosis Associa-

tion of India, the members of this
House do proceed to elect, in such
manner as the Speaker may direct,
two members from among them-
selves to serve as members of the
Central Committee of the Tubercu-
losis Association of India.”

The motion was adopted.

18 hrs,

T —————

MERCHANT SHIPPING (AMEND-

MENT) BILL*

THE MINISTER OF STATE IN
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
CHAND RAM): Bir, I beg to move
for leave to introduce a Bill further
to amend the Merchant Shipping
Act, 1958,

MR, DEPUTY-SPEAKER: The

question is: .r

“That leave be granted to intro-
duce a Bil] further to amend the
Merchant Shipping Act, 1958.”

The motion was adopted,

SHR] CHAND RAM:
the Bill.

I introduce

——

Bill
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13.01 hrs.
MATTERS UNDER RULE 377
(i) REPORTED STORAGE DIFFICULTIES OF

POTATO GROWERs OF FARUKHABAD
DISTRICT OF UTTAR PRADESH
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*Published in Gazeite of India Ex- traordinary Part, II section 2. dated

22nd March 1978,
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